
B_USINESS ADVI$0RY COMivrrTTEE 
(EIGHTH :Lo:K: sABHA) 

(FORTY-SECOND REPORT) 

(PRESENTED ON 9-11-1987) 

)Th~··;:Buslness Advisory Commit.tee held a sitting on''.'M"6nd'ay?:th~' ·stb' 
November,' 1987. . . 

2. The Committee recommend the allocation of time to the following 
items of business as shown against each: -

(1) The Labour Laws (Exemption from furnishing Returns 1 hour 
and Maintaining Registers by certain Establi.shments) 
Bill, 1987, 
(Consideration and_ passing) 

(2) The Shi,pping Development Fund Committee (AbolL 2 hours 
tlon) Amendment Bill, 1987. 
(Consideration and passing) 

(3) The Regional Rural Banks (Amendment) Bill, 1987. 3 hours 
(Consideration and passing) 

( 4) The National Housing Bank Bill, 1987 3 hours 
(Consideration and pass.ing) 

(5) Discussion on the Resolution seeking disapproval of 
the Constitution (S,c;hoouled hTribes.) Order 
(Amendment) Ordinance, 19'87. 

(6) The Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 19'87 (Replacing the Ordinance) 
(Consi.deration and passing) 

(7) Discussjon on the Resolution seeking disapproval of 
the Finance (Amendment) Ordinance. 1987. 

(8) The Firn,mce (Amendment) Bill. 1987. 

1 hour 

(Replacing the Ordinance). - 2 hours 
(Consideration and passing) 

(9) Discussion on the Resolution seeking disapproval 
of the Renre:::e11tation of the People (Amendment) 
Ordinance. 1987. 

(10) The RepresentA.tion of the . People (Third Amend-
ment) Bill, 1987 (Replacing the Ordinance). I 
(Consideration and passing) 

(11) Discussion on the Resolution seeking disapproval of , 
the Auroville (Emergency Provisions) Amend_ 
ment Ordinance, 19'87. 

(12) The Auroville (Emergency Provisions) Amend-
ment Bill, 1987 (Replacing the Ordinance). 

(Consideration and passing) 

1 hour 

1 hour 

[P.T.O. 



3. The Commiittee also recommend that discussion under Rule 193 on 
the following subjects may be held on the dates shoWn against each: 

(i) Stat.ement made by Prime Minister on [On Tuesday, the 10th 
9th November, 1987 regarding situa- November. 1987 irom 
tion in Sri .~~k~. . . . . 2 J? .M. l 

. .! .• ' • . f ' ~--- : ... . -.., : i ... . . . • . ' . :. ·.i: 

(ii) Situatio~- arising out_ of t,h.~ ,;~vi':'al of [On Thursday, the 
'Sati'. · . · ·' ··"· :. n · .:. •· ·. 12th November . .1987 
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